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(b) details of those who have died since November, 2016 outside banks, State-
wise along with the reasons for their deaths; and

{c) whether Government plans to set up any special body to look into this life
loss and suggest any rehabilitation measures for these people, if so, the details thereof

and if not, the reasons for the same?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ARJUN
RAM MEGHWAL): (a) to (¢) No such official report has been received. So there
is no proposal to set up any special bodv on this matter.

Relaxation of regulations for banks for providing loans

to corporate entities

2459, SHRIMATI VANDANA CHAVAN: Will the Minister of FINANCE be
pleased to state the details of the regulations that are being relaxed for banks to

provide loans in respect of corporate entities in the latest Finance Bill?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI SANTOSH
KUMAR GANGWAR): Reserve Bank of India (RBI) has informed that Finance
Bill 2017 does not contain any relaxation for banks to provide loans in respect of
corporate entities.

Research report by SBI on farm loan waiver
2460, SHRI AJAY SANCHETI: Will the Minister of FINANCE be pleased to state:
{a) the names of States who have announced farm loan waivers;

{b) whether the Central Government has any proposal on the same lines, if not,

the reasons therefore; and

{c) whether the State Bank of India has prepared a research report on this
subject, 1f so, highlights of the Report?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI SANTOSH
KUMAR GANGWAR): (a) to (¢) There is no proposal under consideration of the
Union Government to waive off loans of farmers. However, to reduce the debt burden

of farmers, the following major initiatives have been taken:

o With a view to ensuring availability of agriculture credit at a reduced interest
rate of 7% p.a. to farmers, the Govermnment of India in the Department
of Agriculture, Cooperation and Farmers” Welfare mplements an interest
subvention scheme for short term crop loans up to ¥ 3.00 lakh. Under the

said scheme, additional subvention of 3% 1is given to those farmers who
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repay their short term crop loan in time, thereby reducing the effective rate
of interest to 4% p.a. for such farmers.

® Reserve Bank of India has issued directions for Relief Measures to be provided
by respective lending institutions 1n areas affected by natural calamities which,
inter alia, nclude, restructuring/rescheduling of existing crop loans and term
loans, extending fresh loans, relaxed security and margin norms, moratorium,
etc. These directions have been so designed that the moment calamity is
declared by the concerned District Authorities they are automatically set in
motion without any intervention, thus saving precious time. The benchmark
for initiating relief measures by banks has also been reduced to 33% crop

loss in line with the National Disaster Management Framework.

o Pradhan Mantri Fasal Bima Yojana (PMFBY) provides a comprehensive
insurance cover against faillure of nsured crops due to non-preventable
natural risks, thus providing financial support to farmers suffering crop loss/
damage arising out of unforeseen events; stabilizing the income of farmers
to ensure their continuance in farming, and encouraging them to adopt

innovative and modern agricultural practices.

For development of agriculture and welfare of farmers of the country, the
Government in Department of Agriculture Cooperation and Farmers Welfare
(DAC&FW), is implementing various Central Sector/ Centrally Sponsored Schemes,

which include:
{1) Rashtriva Krishi Vikas Yojana (RKVY)
{(11) National Food Security Mission (NFSM)
{111) National Agriculture Market {e-NAM)
{(iv) National Mission For Sustainable Agriculture (NMSA)
Factors responsible for widening of CAD

2461. SHRI AJAY SANCHETI: Will the Mimster of FINANCE be pleased to state:

{a) whether the Current Account Deficit has widened in the 4th quarter of the
financial year 2016-17, if so, quarterly details in this regards for 2015-16 and 2016-17;

{b) the details of the factors responsible for widening of the Current Account
Deflcit; and

{c) the steps taken to keep Current Account Deficit under control?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ARJUN
RAM MEGHWAL): (a) India’s current account deficit (CAD) at US$ 3.4 billion



